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IN THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 787 OF 2022

IN THE MATTER OF:
Sunil Thapliyal.

........ Applicant
Versus
State of Uttarakhand. ... Respondent

REPORT BY WAY OF AFFIDAVIT ON BEHALF OF STATE OF

UTTARAKHAND IN COMPLIANCE OF ORDER DATED 04.01.2023

PASSED _BY THIS HONBLE _ TRIBUNAL IN_THE
. ABOVEMENTIONED MATTER

[, Abhishek Ruhela S/o Shri Arjun Singh Ruhela aged about 34
\ Dsstt.uuarkashl J ,\

@ ’

NOTARIAL  NOTARIAL Uttarkashi, Uttarakhand, do hereby solemnly affirm on oath and state

years, presently posted as District Magistrate, Uttarkashi, District

as under:

1. That in my abovementioned official capacity, | am acquainted with
the facts and circumstances of the present matter, and | am fully
competent to file present Report by way of Affidavit on behalf of

State of Uttarakhand.

Jor
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2. That the abovementioned applicant namely Mr. Sunil Thapliyal
(Coordinator), Samajik Chetna Ki Buland Awaaz “Jai Ho” Group,
complained that during widening of Delhi — Yamunotri National
Highway from Khaneda Khadd to Kuthnour downstream, a lot of
muck/construction waste and debris was directly dumped in
Yamuna River damaging ecology, trees, flora and fauna of the
river and nearby area. It has also resulted in change of river flow
from its mainstream and thereby damaged environment, ecology
\\ ngamuna River and trees inhabiting wildlife. Thousands of tons
1] of debris are still lying on the bed un-lifted damaging fragile eco-

system.

3. That the rhatter was listed before this Hon’ble Tribunal on
04.01.2023, after hearing, this Hon’ble Tribunal was pleased to

pass following order: -

2. In our view, a substantial question relating to
environment for implementation of the scheduled enactments
under NGT Act, 2010 has arisen but before taking any further
action in the matter, we find it appropriate to obtain a factual

report for the purpose whereof, we constitute a joint Committee

JEs
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comprising State PCB and District Magistrate, Uttarkashi who
shall visit affected area, collect relevant information and submit
a factual report as well as action taken, if any, report within two
months by e-mail at judicial-ngt@gov.in preferably in the form
of searchable PDF/ OCR Support PDF and not in the form of
Image PDF.

3. District Magistrate, Uttarkashi will be nodal agency for

coordination and compliance.

4. List for further consideration on 21.03.2023.

N s L o e 0N
2 s DistlUitarkashi @ & % Ji

\ O, % ,.*o"r / 5. A copy of this order, along with copy of complaint, be
\ s <

forwarded to State PCB and District Magistrate, Uttarkashi by
e-mail for compliance.”

A Copy of order dated 04.01.2023 is annexed hereto and marked

as ANNEXURE A-1.

4. That in compliance of the abovementioned order dated
04.01.2023 passed by this Hon’ble Tribunal, a joint inspection

committee was constituted of the following members:

1. Shri Abhishek Ruhela, District Magistrate,

o
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2. Dr. R.K. Chaturvedi, Regional Officer, Uttarakhand Pollution

Control Board, Dehradun.

5. That in continuation of the said committee the following officers/
officials were present during the joint inspection of the site in

question on 4.2.2023 at the time of joint inspection: -

(i)  Shri Devanand Sharma, Sub Divisional Magistrate, Barkot,
District Uttarkashi, Uttarakhand,

T)D Shri Gangadhar Prasad, Deputy Director/ Geologist,
' Geology and Mining Unit, Uttarkashi, Uttarakhand.

(i) Eng. Rajesh Pant, Executive Engineer, National Highway,
P.W.D., Barkot, Uttarkashi, Uttarakhand.

(iv) Shri Rakeshi Kandari, Assistant Environment Engineer,
Uttarakhand Pollution Control Board, Dehradun.

(v)  Shri Dhanraj Nagdev, Authority Engineer/ Team Leader, M/s
Technical Consultancy Service, In Association with P.K.

Engineers.
(vi)  Shri Sunil Thapliyal, (Complainant)
6. That the above persons were present during inspection and

assisted in preparation of Joint inspection report which by way of

affidavit is being filed in compliance of the directions passed by

W
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this Hon’ble Tribunal containing the following facts for kind perusal

of this Hon'ble Tribunal.

7. That the National Highway No.134 (Old No.94) is an important
road of State of Uttrakhand. This road starts from Dharasu Band
and ends at Phoolchhati. This road is main National Highway to

Yamunotri Dham, which is one out of four holy dham (Char

\, Dhams) of Uttrakhand. This road is used for supplying the food
\prains for these areas and is also used to supply the cash crops
" “produced in this area to the markets, therefore, this road is life-line

for this whole area.

| 8. That the National Highway No0.134 (Old No.94) is part of the
Chardham Project (All Weather Road) and for the said purpose,
the approval for the construction from Paulgaon (Design Chainage
49,300) to Paligad (Design Chainage 70.300) was approved
against Contract No.16/C.E-N.H.&B/2018 dated 14.12.2018 and
the work is being done through M/s JSP Projects Pvt. Ltd. E-27,
Ground Floor, Geetanjali Enclave, Malviya Nagar, New Delhi-
110017 by E.P.C. Mode, and the consuitancy work is being done
by Authority Engineer, M/s Technical Consulancy Services in

association with P.K. Engineers, 14-C, Arwali Enclave, G.M.S.

b
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Road, Dehradun, Uttrakhand against Contract No.16/E-
N/10/2018-19 dated 08.03.2019. The approval for the same has
been done vide letter No.R.O.-U.K.-12014-01-2017-Chardham-
A.P. dated 19" February, 2018 of Ministry of National Highway,

Government of India (Zone-1).

9. That the due permission of 47.944 hectare forest land transfer for

using the same for non-forestry activity has been granted for the
\ widening and rectification work of National Highway No.94 (New
30.134) of District Uttarakkashi, Uttarakhand at present from
50,900 k.m. to 97,900 k.m. by the Deputy Inspector General Forest
(Central), Ministry of Environment, Forest and Climate Changes,
Government of India, Regional Office Dehradun vide its letter
No.08B/U.C.P./06/55/2017/F.C./1862 dated 27.11.2020. The
project proponent will bear the expenses for compensatory
afforestation on the land provided by the Forest Department and
the maintenance for the same will be done on the cost of project
proponent, and for ten years the tree plantation will be maintained
and will be taken care of by forest department, on the 96.00-

hectare land in turn/ reciprocal of alternative land.

s
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10. That the details of the trees felled in the work of 12 meter

widening and rectification from 50,900 k.m. to 97,900 k.m. of

national Highway No.94 (New No. 134) of District Uttarkashi,

Uttarakhand:

Sri. NOW Sector K.M.

Total numbers of

felled trees
1 From 50,900 k.m. to 97,900 k.m. | 4729
of National Highway No.94 (New
No. 134)

\#”

That after the valid permission, the lots were allotted to the
Forest Department and after that the trees were felled by the
Uttarakhand Forest Development Corporation, and there is no

illegal felling of trees found in the widening of road.

12. That the site in question as mentioned in the complaint is

situated at left bank of the Yamuna River nearly parallel to the

national highway No.134 (Old No.94) of Package-5 of Char Dham

Project (All Weather Road), and the same is between Design

Chainage 65.230 and 68.000 Chainage. Normally mountain siope

between river bank to the National highway is about 70° to 80° in

these areas. Earth/soil and Boulders are found in some places

i
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and very hard fractured, having three sets of jointed rock strata
had also been found in certain areas on the uphill side. The muck
generated from the widening and rectification work of National

Highway No.134 (Old No.94) of Chardham project package No.5,

is dumped at identified 17 dumping sites of (All Weather Road).

The Gabion Wall has been constructed for the safety of dumping

muck has been used in Char Dham project as per data provided
and 6,462 cubic meter muck has been dumped at 16 predefined
dumpling places. The details of 6,462 cubic meter of safe storage/
dumped muck generate from the project at 17 places are as

follows: -

MUCK GENERATION, UTILIZATION & DUMPING REPORT
REPORT OF NH-134 (OLD NO.94) PAULGAON (DESIGN
CHAINAGE 49.300) TO PALIGAD (DESIGN CHAINAGE 70.300)

S. Designated | Approx. Muck Balance | Muck Utilization
No. Dumping Dumping | dumped | capacity | Generated | (In Cum)
Yard Yard (In cum) | of (In Cum)
(Design Assessed Dumping
Chainage) | Capacity Yard
(In cum)
1 T 4 5 6 7 |
(3-4)
1 "’49+300 ] 36000 1 36000 0 } 1

e
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L Total

[ 646270

Lnxaooo

49+350 27000 27000 1 0
56+300 74800 74800 0 —{ j
63+850 25000 25000 0
66+300 28800 28800 0
69+620 22000 22000 0
60+030 36000 36000 0 W
68+000 48000 0 48000 7
g:g(e:)rtpalika T 251220 251220 0 j
| 90657774 | 260307.74
56+150 50750 150750 |0
56+370 TL 2040 2040 0
57+540 | 7360 7360 0 ]
57+450 6440 6440 0
161+560 4200 ] 4200 ? T
L62+640 720 L 720 Io T
162+800 T 20900 20900 0 ]
W 67+370 5040 | 5040 0 ?
598270 260307.74

906577.74

13.  That the conclusion/ result of the abovementioned joint

inspection are as follows: -

I. The transfer of 47.944-hectare forest land for the widening and
rectification work of National Highway No.94 (New No.134) of
District Uttarakkashi, Uttarakhand at present from 50,900 k.m.
to 97,900 has been done by valid permission by the Deputy
Inspector General Forest (Central), Ministry of Environment,

Forest and Climate Changes, Government of India.

A
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According to the project prdponent, muck generated from the
widening and rectification work of National Highway No.134
(Old No.94) of Chardham project package No.5, from Paulgaon
(Design Chainage 49,300) to Paligad (Design Chainage
70.300) 9.06 Lakh cubic meter muck has been generated from
the site in question, and proportionately 2.60 lakh cubic meter
muck has been used as per data provided and 5.98 lakh cubic
meter muck has been dumped at 16 dump yards identified sites
out of 6.46 lakh cubic meter muck. The disposal work of
balance 0.48 lakh cubic meter muck is in progress at one dump
yard. But at the time of inspection the muck generated from
road cutting is visible on the valley side as well as in river bed,
due to almost vertical slope. Approach to the river bank is

inaccessible hence assessment of the same cannot be done.

The 15 landslide and sensitive areas has been identified
between Paulgaon (Design Chainage 49.300) to Paligad
(Design Chainage 70.300) of National Highway No.134 (Old
No.94) (All weather road). The D.P.R. is being prepared by
Tehri Hydro Power Corporation (T.H.D.C.) for the treatment
work, of 15 very sensitive and fandslide areas, out of which the
D.P.R for 4 landslides areas, the letter
No.460/84/Ra.Ma.(U)/2022-23 dated 01.02.2023 of Chief
Engineer, Level-| has been sent to Chief Engineer/ Regional
Officer, Ministry of Road Transport, National Highway,

Government of India, Dehradun region, for approval, and for

e



20

rest of the 11 landsides areas preparation of D.P.R. is in

progress.

IV.At the time of inspection, the illegal felling of trees in the
widening and rectification of road is not found. Forest
department had informed that the fine of Rs.2,83,300.00
(rupees two lakhs eighty-three thousand and three hundred)
has been received by the Forest Department till now with
regard to felling of trees due to generation of muck from the

cutting of road /stones etc. -

V. The muck visibly found on the valley side and in bed of the river
Yamuna in the almost vertical slope, on the coordinate of
30*x51’40" N 78*17°'14” E in the widening of National Highway.

Visibly, the water-flow is not found stopped and not found

changing its course in river bed.

VI.That in the area in question, drone photography was done, by
which, it is found clear that Hard Rock almost vertical slope on
both the ends of river is found, and on the bank of river Hard
Rock are seen intact, and the probability of river flow
obstruction, change in river course, raising of river bed and

formation of lake is not found.

VII. The marks of land subsidence is noticed at place whose
Coordinates are 30*51'50" N 78*17'45" E |, at this place
dumping zone no.5 is situated, the same has to be treated and
conserved from the civil engineering methods, in this regard the

Executive Engineer, NH Division, P.W.D., Barkot informed thaf

/@;.Ji/
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e

for the treatment of this subsidence some additional civil
construction work has to be done, this is already under
consideration and departmental action is in progress for

controlling the subsidence process in Dumping Zone No.5.

Copy of the report of joint inspection committee alongwith its

Annexures is annexed hereto and marked as ANNEXURE R-2.

That in compliance of the order dated 04.01.2023 passed by this

/s
” ,' \Hon’ble Tribunal, the present Report by way of Affidavit is being filed
). < ‘hrigehalf of State of Uttarakhand for kind perusal of this Hon’ble
‘ \f/ 1 | o ) Tribunal, the same may kindly be accepted by this Hon’ble Tribunal
\}‘\\%\_ﬂ_m:«;,}f and the deponent hereby undertakes to comply with every direction

passed by this Hon'ble Tribunal.

g

DEPONENT

VERIFICATION
| the deponent above named do hereby verify and say that the

contents of my above report by way of affidavit are true and correct
to my knowledge based on record, no part of it is false and nothing

material has been concealed there from. The legal submissions are



further true as per legal advice received and believed to be true and

correct.

Verified by me at Uttarkashi, Uttarakhand on this_ ¥y day of
March, 2023.
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Soiemniy Affirmed byt *&deponem
snrvsmt AR Kishdda, Do,

AHUL VERMA]
JOENHTED OYanunevmnSaduaseanansasganasscns Additional Advocate General for State of Uttarakhand
Llfdu‘ C’i “A‘lll:bl.lll -'satl\ck\‘;;\:l ‘%:'I“Q‘ %‘_ /Respondent
A kHF MBefore me the contents of 137, Tower No.10, Supreme Enclave,
. Mayur Vihar Phase-|,

the affidavit explained to the deponen! |
whe armite it ta by mea, Delhi-110091

Mobile No. 9717706032
Email- advrahulverma9999@gmail.com

Adyocale )
Reg.No.8573
Nistt.Uttarkashi {Uttarakhand)
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' ANVEXORE A1

Item No. 13 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 787 /2022

Sunil Thapliyal Applicant

Versus

State of Uttarakhand Respondent

Date of hearing: 04.01.2023

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE PROF. A. SENTHIL VEL, EXPERT MEMBER

Application is registered based on a complaint received by e-mail

ORDER

1. This original application has been registered under Sections 14 and
15 of National Green Tribunal Act, 2010 (hereinafter referred to as NGT
Act, 2010’) pursuant to a letter petition dated 27.06.2022 received from
Sunil Thaplival (Sanyojak), Samajik Chetna Ki Buland Awaaz “Jai Ho”
Group. It is said that during widening of Delhi — Yamunotri National
Highway from Khaneda Khadd to Kuthnour downstream, a lot of
muck/construction waste and debris was directly dumped in Yamuna river
damaging ecology, trees, flora and fauna of the river and nearby area. It
has also resulted in change of river flow from its mainstream and thereby
damaged environment, ecology of Yamuna River and trees inhabiting
wildlife. Thousands of tons of debris are still lying on the bed un-lifted

damaging fragile eco-system.
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2. In our view, a substantial question relating to environment for
implementation of the scheduled enactments under NGT Act, 2010 has
arisen but before taking any further action in the matter, we find it
appropriate to obtain a factual report for the purpose whereof, we
constitute a joint Committee comprising State PCB and District Magistrate,
Uttarkashi who shall visit affected area, collect relevant information and
submit a factual report as well as action taken, if any, report within two

months by e-mail atjudicial-ngtwgov.in preferably in the form of

searchable PDF/ OCR Support PDF and not in the form of Image PDF..

3. District Magistrate, Uttarkashi will be nodal agency for coordination

and compliance.
4. List for further consideration on 21.03.2023.

5. A copy of this order, alongwith copy of complaint, be forwarded to

State PCB and District Magistrate, Uttarkashi by e-mail for compliance.

Sudhir Agarwal, JM

Prof. A. Senthil Vel, EM

January 04, 2023

Original Application No. 787/2022 /&
DV

//T)ng Cafo\/}/
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1 2 3 4 (5
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12 | 57+540 7360 7360 0
13 | 57+450 6440 6440 0
14 | 61+560 4200 4200 0
15 62+640 720 720 0
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. ———e.
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2022-23 RRATH 01 /02,2028 g1 A HfYg=n /&AE PN, TSP

URIET T4 IR AT ARG WRER, Sgaed @ Wiafa @ s
FIATE ¥ MG @ Y ¥ Oy 117 y—wae @ @ SlofodmRo Ted

@ DA T ¥ ) (Wera—7)
wgad Prler & ol Rvadiever §oody wO @ OgE @ o

gRemfa 78 gan &1 afreral & auR W T WS BT § It

qed /TR W el B afeRRa B8R @ SMuR W g9 fTT g qdA 9@
0 2,83,300.00 AT & Hefeve Ty fvar war €1 (Here—a)

BIfSHE 30°5140°N 78°1714"E W LT ARt @ AISTHRvl ST HAdl Tl
T @t AR Rerd A7 Freer &= F rr Ty gRemfra genm 8| for e
# Forar Srem T gRemaRa gan ® SW a3 A A A4 O &9 § A
YAl & URT A $E gRadd /wfeRy @91 T arar T4 g

U &F B g Bies erardl T e W g3 e 941 @
S BRI WR Hard Rock Almost Vertical Slope fordl ardt Mt & @i 7t @
WWIHardRocksWinMcta@Tm?Wﬁ?ﬁﬁ??ﬂimm
JTeg B, gRafdd 81, A8 qamele R e e @9 @ e
T8 TR AT | WIS AH oA (Hela—9)

7. Bifgded 30°51'S0°N  78°1745"E ST WM wWo 5 smEfem B fw

y—eg B fa o T 8 Rifed sty Surl @ S Wid o

L s e e ]@H?I(W—W)

(S10 3RO TAT)) (@fyY® weer)
SEIpECIBEar fSrenfaranl Sewan |
FeRIUS Tguo Framvr arg
QBTG | W
R ¢ Lok

Qranned with CamsScanner
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Office of the Chief Engineer Level-11, Natlonal Highvways & Bridge (G.ND), YWD, Dehradun Uttarakhu !

Fux:-0135- 2531368 E-Mail-cenlvddute cmail o

AVeb-htpadfpovtaanicin/pwd

P = e e —— e e e s iea——— L e
Letter No. - 130 /46 NH-(EPC Mode)/2019,
To, ' '

Date:-10.01.2019

MUS ISP Projects Pwt. Lid.
- B-27, Groun Floor, Geetanjali Enclave, :
' .\hlvlyd Nagar, New Delhi- 110017 (Email: comthspprojcc(s com)

Rehabilitation and Up- (n:\(l.\lum of 2 lance/ 2 lane with paved shondder ficon

Subject:
. existing Km. 172,900 to km. 194.150 (Desipn Chainage Wi, 49.300 o 70.3064)

on_Dhorasu to Yamunotri Road of NH-134 (Old NII-94) iNI3-134CGId NY3- -

94LUR-2017 18-517) Under EPC Mode-

- Wmﬂ gy Eik! ‘\ STTART hRIFT 't-’ fm Rchabxhtauu" .md l‘-v-(’:mdx 10 o)

g .7 lanc/" lane with PaVcd shoulder from existing K, 172.900 to km. 194, 150 (Dhswl. Clainus, ¥

Km. 49 300 10 70.300) on Dharasu to Yamunotri Road of NH-134 (Old NI4- ) INH- 1RO

‘NH-93)-UR-2017-18-517) Under BPC Mode 1wl a1 STV R SRR Vo -0 /CE
*-NH&B./ 1017, ﬁ'—rrm) 13422018 T 3N ST A FRar t?*rm‘»-.a P RTN T i ry Sl
| udigE fe @ g@ 21 U@ gR Performance B.G. \o.(,()Jrlrm‘muoozr,

Dated: 10. 01.2019: for . Rs.10,84,45,000.00 wa Addmonal Perforamee B.G. No,

" 003GT02190100021 Daled 10.01.2019 f01 RS 105 .)2,000 a0 ﬁ{'ﬂﬂm-— 1001 "019 -"F"

—m?ﬁrw—pﬁ%l

3re: qad “Rebabilitation and Up Gradanon of’) lamf 2 lune wuh p;ud shouldet
from existing Km. 172.900 to km. 194 150 (Desxgn Chamabu Km. 49.306 fo 70. ?(1()) ot

.Dharasu to Yamunotri Road of NH-134 (Old NH- 94) (NH-134(01d NH-Y94)-UR-2017-13-317
" Under EPC Mode” Prafor &8 wesr i o &1 R Reaiw— 10042018 Paifm o

LNt
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, ORI W& <7 {Todho)
Sl Poﬁa el

yfafefi- e sifta=n-asig aﬂﬁraﬂﬁ qeh URaet G ISAT e
ARG GIHR, 46 /1 &0 L, ST, é%ﬂ?;\aﬁmaiumt
ufafrfi— orfervr Gifvasm, q0af Towlo, g, dlofHoido, SRR T oI

o)
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et e Sy

!
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vy 1
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£ Somin et CRNERLTITS e Faesprr . syl '-——
Fiv e '&;'@ §£A‘FM FIRC[Y AEET {H‘»w'?ﬂ * et s
:“- .’.n'ab’m IL—!"!I Vib’h{-a -‘l] \J" x i
F{i!d’n.f

L"ﬁh{' _;e T"*T‘"T m

Gificeaf the Eu,nermzwding Erghneer Notione! Highweays ﬂn!&, P, Behwodun

Piaone Fex-D155-2530251 F-Miaiisanh o m:‘iﬁmm'ﬁmﬂ
L : X"iet:?#mg} ffguvl.u; m~ (he ;:wﬁ )
Letter fin 0 78 Tata7)-HH- 10/2019 dated Q,) o519
To. =
Bs TECHMITAL CONSULTAHCY ;»P ICES,
I Amgooiarions with PO Eng '
19-0, Arawali Enclave, GNE
Bl s desagonmpmal Lo
Sub ¢ .A{mn“r‘st‘mwﬁi of Authority Engineer for thta work “Rﬁh&tﬂlﬂm‘lm e up' .
gmdamn of 2 lane! 2 lane with pwmi qhau!der from axixﬂng ¥m, 172800 {6 k.
494,350 {Design Chalnsge km, 45300 to K. 70. i) on Dharasy o "ramumm
Rozd of WH- 134 {old NR-BL)T
Ret LOB Mo, 65948 YataiA7i-HH-100 7019 dated 11, 002019
_‘Sir.

This % ta infarm you thar W continnatior of the Letter of Award refféred 16 alme,
e Contract Agreemert between the Clent's Authorised Repiesentative QSMQEﬁntéﬁﬂiﬂg
Epgnesr, W0 MM, Circle, PWD, Debradun)- a"}zi Wt ﬁutmriam Rewesmwﬁve Fas bﬁfﬁ_
coppammEted “as’ Contiect Agresment Mo, ’:‘g Lis) ‘SE- mwmum& % f?atf'ﬁ gfgfsg And s been
recarded fn the office-of the Unidersigned. -

in compliance of tlse C{a@;z_ 2.3 @f""ﬁjéﬁﬁ’ra&'.E?ﬁﬂiﬁiﬁﬂs@f fhe Comtract, i ale
meredy Infarmed 0 commente Garrying aut the servicss o per the TOR. You are st informed

thatthe apgointed date for the work mentioned ahove mﬁﬂ the ﬁfsﬁbi‘ﬁ‘nf:’ii-.!&;f&f Q!
Therstare, yod are tequestod {9 deploy 21 the Bey Pecsannel as required undsr he
Contract
.u“’.:«?
i-"’JJ
{Rajesh Charndrn Sharma)
Superiniending Engineer

Copy i the ollowineg for information ;-

—h

- Lhiel Enginest-Regional Oificer, WoRTH, Govt. of iinzﬁ;iu 4601 canal ol
dakhan, [?zlhraﬂ_ﬁ
Chiel Enginest qi'l ! i Bridgs), Gartiwal Tone, PWD, Dehradun,

Evecutive Enplpeer, WM Division, PWD, Barkol for #formmaton B NECEEERY
Artipn

Mg ;y Frojects Pul. Lid., Flat Mo, 5, dnd Floor, fird 82, Meloe Magar,
Tiabia. n"m\m 3 '

Lv
L

Toohnd W@ﬁi’}"gﬁﬁﬁﬁ%
1 1;

Pariner
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—248 001

Rehabflitation and
172,900 to Ky (04, p gradation to 2-lane with paved shoutder frm existing Km ¥ -.

150 (Design Chainage Km 49.300to Km 70.30
to Yamunotri Road of g 8 0 Km 0) on Dharasy’

S NH-134 (Old ‘NH-94) in the State of Uttarakhand under
v _improvement to NH connectmty to Chardham.
Q:' 9.-) ........ M . .
s COHEE s (o), aﬁoﬁoﬁm, JEURY, YAG 3663/84(VI)-NH/1T |
‘ f&eie 31.10,2017. ‘
%of - {Job No. NH-134(0ld NH-94-UR-2017-18-517)

- 4,
"fm %‘E a NoHQ
@ & R AT v el B g, Pt ok g e A ¥ SRefie
@ @@DW%HW B R gramer ¥ TR @) T, aﬁaﬁmwmﬁmvﬁmﬁ
\ o e oA a1 Frdw gen &

R (A | (B
% () <oy gRI AW MY W w1 AR wawes A sfedfaw I w 31878
e (i) FENE agReT @ nEED TR ) o 29348

(i) facha v gl @ &y & ol %, 293.68
(wrd 91 H Riom oy iR o W $ac) '
2. uE W@y FeafaRad el w® omiRe §
1 ( (@) e S g1k TR AROTHTGY B SRR SHIR T AT FHUT GTe | '
Z.,
6/9\8 (i) @8 ol wam alwl ;1Y SIARA Modle EPC Contract Document & 8@ 1ot -fosan
) 6 T ,
Lo

(ifiy g® Waa @A F Construction Cast ﬁ"lﬁ{f{‘sxﬁ Centages AR 2
(a )Contmgency @ 2.8%

(b) Escalation during construction @ 5% of the construction cost per annum for 1 yoar
{Total 5%)

Jassm SIS rvxsxon chargss @ 3%

P
.



) 32_ . YAMAAGA T O
W
! i
: 2 IR My =P ‘ '
@ an0aMo-30%0 - 120141901 700
Y W R D e
LR anig el (EXtant) PR Toll asgan s |
W) R NI W w W
< AR NN NN NI S G e
U 2 g fi\“\*a\*‘\\o6"-\3\-:‘;-x§;\\1¥;\\"?§mMtovdid.'/ 10/2002-X0 Y3 I (9Ir) R
: R N Ry S S o

\: Teavk FREY . . .

(Amount Rs, in Crore)
L] Detall o)
; '—i—:-'\-Q,)\\.x:;. :-”‘—~ h_f,.__:-—_ } | -?. 3 ! |
e Qﬁfﬁmﬁ“{mmﬁ*ﬂﬁg )m Crores] ’ | 24&6.)84
A g .
| A Contlngendiey @7, 85 .91
L Esealation @ 1068 o () 12,34
~b | Neienaiee Sharges & ST 1] 2.34
| D .{Supetvision Tharges @ J¥of {T+2) 7.6]
b | ARy charges @ W of T3] 7.61 -
1 Quality control & 0T 1R 0 ’
8 Rond Safely w bl':‘i§‘f\"6f'(1‘1‘gi)“ T 0

e | YORTCOSE ({ncluiding Centages] 293.68

TSt of Preconstruction Acthitle ~

N Proviston for [\, R&R, i other preconstruction 0.00
Activities L _ . '

N

TR Shitting of Utiities | 0,00

[ Envivonment MitTgation cost and tree cutling 0.00

T TOTAL CABITAL COST 793.68
| “Total Capftal Cost per Km 13.98

g e N R posa-vren Al g Rl i wRew, we-wer Wl o1-xisha
wopiely Wy W 01,997 Wi Wil 00~ Yyw v @ g1 P wrd; 0a.01—smg Ao,
03,04 59-1e Wil W it wrr wngn R e wng, R e 2017-2018 & Rig e A
it =R URaust o wuet ARy

s, gt wnr W v WRY e W R v (o), ewe (Tears &), )
Aol W R

5 The work is to be awarded within 6 months from the date of issues of the sanction.

Further in case the work Is not awarded within 12 months from the dated of sanction the work
—_stands de-sanction automatically '

Nl vl i W gee R s s ey @ varer @ wdt @ R it iy
N e N el b Ry B wif R 53 e ) e ooy
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o101 7= BT~ 0t
() sikoaNo—~torho=12014-01
y iyt @ wrerc @ afrar 9 gy

¥ PR g ol Melarg (Cumulative)

~ l -—.———;"‘“‘—i
T Cumulative grogra 5 :
Financlal (Rs. 11 3, In crore.) 2
v _
e Physical ol pre-constructlon Maintenanc Total
Construction activitios ¢
201718 | 1% 7.81 0.00 B 0.00 24
2018-19 30% 84,402 0.00 O,.O_O _ ?4,432
2019-20 100% 281,34 0.00 0,00 . 1;8_1_:.,44
2020-21 100% 281.34 0.00 1.23 _262.37
2021-22 100% 281.34 0.00 2,468 285,038
2022-23 100% 281,34 0.00 j 1702 | 288.74
202324 | 100% 781,34 0.00 4.937 "293.68

g w M‘aﬁﬁ P wel @ werf § oo gosto wem 2533/TF-11/2018 feis
19.01.2010 % g1 o) ) ) & | .

(arf?m"mf)
oreR wfig, MR ARBIY

sierren iR

e o Wy gl dRT-
1. AECRAOR, TRIRIEVS, QEXIgi—248 001 |

2 gm%mqﬁeﬂﬁ?’wmf%mwvw TR R, omd & e, ¢
|

3’ WTF;”Q_WV; e arfivarTd), e uRee v R Hare, ard Ay, R,
| SR 1o,

‘. maﬁm—eﬁum@mﬁ mﬁqﬁﬂmﬂwﬂwm /1, AT Ve, Gmsrri

(e ami)
AR WP, WRT IR

Fkﬁ;«’rfﬁ?! s 9Ruwer va st ), q['trcm e, T 1%’—?‘ H -
.....-/

7, T STRI(EA~1) /R (i1 zoamo/vé (-1 )O3R0 / Wé(mﬁ?f‘?ﬂ)/mﬁ‘c*ﬁﬂ

TG/ TG UG Y AU /ﬁm (4 qw-2 AT /ARSI 3 S BT
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GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST &
CLINMATE CHANGE

TR TSI _

| FgieRer, @1 U9 Siearyg, gf¥ad #aTRra
e e Frrer, CERTE INTEGRATED REGIONAL OFFICE, DEHRAD
25 T U, TENLT—248001 25 SUBASH ROAD, DEHRADUN-248001
QT 0135—2650809 PHONE- 0135-2650809
HFH—0135—2653010 FAX- 0135-2653010
£9a- moef.ddn@ gov.in ‘ Email- moef.ddn@ gov.in

qF O BTﬁ/!{\O'\CﬁOﬁO/OG/55/2017/({11301[?{0) 1842 fesi®e: 24 /11 / 2020

AN

T A,
R HE AlRE (dH),
BRRTGTS I,
G S, SENIG |

Y ST — SoTETI @ arael X ST —94 & HigpEr fHoHlo 50.900 ¥ fHoHI0 97.900
¥ wew & LB ¢F GG g 47.944 Bo 7 A F AR BT Fral vF ARG
TNFR, GS& YRGS U9 IOMrT §Arad B wedrad |

deh SR VS T ORES Q0 Aied Aerd, ST AN @ THS 1416/FP/UK/Road/27443/2017
(Sog) foeAid 13.11.2020 '
SWTT BN W e YW 99 @ U4 Aed AUen), SwNEwe uwd & 0 e
12.00.2017 T I UEY VY T TR N, [rad gN Qg U W Hw OXER W 97 (wRE)
siyfeyas, 1980 & URI—2 & TEd Wighd AN oY | '
JeTT ROl § T ST & WAGEdd U [Aie—16.11.2017 §R1 YEE H Wele Wik
e & A o) R SRwRad Al @) SEue HIel 9 UHE a9 AW Yd Aed A,
TERTETE T B SWRIGT W U9 gRT AE % 4 T T WY WeR P IR W AME®
R B B ST & IER WUE — ScadiEl ® g g IO —94 B HISET fHoHio
50.900 § oo 97.900 ¥ WsT @ IIIHIT vd GEIIHIUT BY 47.944 B0 T HH @1 AN
If7aE) Fraf 8 ARG WOR, WeF URURH ¢q RdAnl AT & yradd vy fiftea w e
ferfofad @l W e ST B

1. o= 9 o e sRRefy soRai @

2. R & T emavge IR—aife gy yEReT SfieReT BT WiT & oarg 8 g9 o Al
QT |

3. UqR&® IS0 .
(@) a7 fRrT gR1 v aferor &) oTd 9¥ 96.00 80 (8.00 ha in Kisala 2A, 10.00 ha in
Bajri-2, 8.00 in Kuthnoor-10A, 10.00 ha in Bigradi-8B, 10.00 ha in Masalgaon-7, 10.00 ha in
Tiya-3, 10.00 ha in Khausi-3, 10.00 ha in Godar-1 A, 10.00 ha in Godar-1B and 10.00 ha Bajri
2b) ® AR ROl {1 S | FE qF FGEIRSD B, IATNG e goterdi ol ol
SV Tl Sonfadl @ el wiies T 9 a9 |
(@) 991 HSel AR gRT afeRew g w2+ wRa frar SR @ Saw WY & W g
H fEdl |l 9= AT @ aEq 9IRS g1 ey T '

4. 91 IR MU, 2006 @ YO AU WafSw Rer @oieer gRT WM YT 9

M far ST |

ViR ;disposa] work will be done by User Agency under super vision of forest departiment.
e 't, will submit the KML file and digital map of Kuthnor, Bajri Compartment no. 2 (B)

ﬁ%al ) to this office, along with the site suitability certificate of concerned DFO.

oW\ will follow the recommendation of HPC as constituted by the Hon’ble Supreme

. ‘fb""”y W

3 ~ X Rog.Ner 8 E
A5\ Mict | Earikachi

N "(,\ o DisttUtiarkashi R4 A\
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TAreRT SAGRUT yed@Eiaa 99 9§ el @ $elE @ gaad T Hel 6oy
AN 4729 Uees\waﬂa—qmﬁmq@—l—amﬁﬂm % [ YAEV] H ST |

TAIHT STHMRYT JMRSIRY] AMEE! & AR TSP & Sl (PRI 9% T BT 6] 9810 |
TRiErT &3l / g7 el H Ffvad o W wee © Rl i e e |y S |
gafaRor (WveTo) rfefrgm, 1086 @ Wi @ or AR, IT IMITAS B Gl WAIG] ISR
qgiaRoig WG AT T |

a%wﬁq;'@qﬁfcéﬁmmﬁﬂﬁé AT W -8l gaell ST |

a7 g R B W se e <enfag =9 foar o |
Wﬁaﬁwwmﬁmwﬁmﬂmmaﬁﬁwﬁmawwﬁvrgmv
el o1 BT 9 ¥ waTa A, R gefere g femn smgem |

Waferd warlE eaTRer) & fMeergaR, scaEfia 99 qfH @ S o1 aRareH ang ® 93
R AT Wuﬂvnl

. oRgeT @ @ frered &g FE 9l & 9RkaE @ U ga e & sie} e sifaiRw At

e A T T S |

a1 4y @ ST aRae @ oy W R maeml @ afaRe e fel wERE ' g
TEI e ST |

BE WRER B qAEAR @ ﬁmm%@mﬁﬁﬁﬁﬁﬂﬁ?ﬁqﬁﬁﬂ% H fer oAt
3= Toifgl, RramT ererdr @fth @1 sxaidiG Hel @l STl |

IR SifhevT QAT e 9 YHR Aed @ FRAORY ST {6 98 SFevds w9 |
a9 EE Y A A R v @ oga R % qdaser #oawr afRagEr @ | W, AT
DR g wqge yefiEl & Ay e Aerdl AR &5 of ReR v gASig e @
SR U1 TG AT BT AT AW I &G AR a5 oeAl | R et a1 Ieg &
77 frarT @1 Wi W g, §9eT Rediene U0 gER a1 doeeR @eeE ae W OgR
%mmlwrwwmqqmaﬁmaﬁa—ﬂ%wwm

i Erﬂs 3 W AfeH / erTesT /e / =aTerd SRl / ST IS §9 YR WX
FfPlEWT & 1 S0 T O] SIFAR o 1 Wod WNGR / YdTed Toikl @1 Ry gl |

WW@WWW@WH@W&EWWHWﬂS%
GHI—Ad R iR ot @y g |
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MUCK GENERATION, UTILIZATION & DUMPING REPORT of Rehabilation and up gradation of 2 Lane with
Paved Shoulder from Existing Km 172.900 to Km 194.150 (Design Chainage Km. 49.300 to Km.70.300) on

improvement to connectivity to chardham

Dharasu to Yamunotri Road of NH-134 (Old NH-94) in the state of Uttarakhand Under EPC mode under

Approx
Dumping Muck . Muck Bala.nce
5.NO. Designated Aszzlsjed Generated Ut:lztr:)n“ Dumped (In C;z::lt.y of Remark
Dumping Yard {In Cum) Cum) ping
Capacity (in Yard
Cum) i

1 2 3 4(2-3) 5 (1-4)
1 494300 36000 36000 . 0
2 49+350 27000 27000| 0
3 56+300 74800 74800 0
4 | 63+850 25000 25000 0
5 66+300 28800 28800 0
6 69+620 22000 22000 0
7 60+030 36000 36000 0
8 684000 48000 0 48000 .

Barkot Nagar '

9 palika 251220| 906577.74 | 260307.74 251220 0
10 | 56+150 50750 50750 0
11 56+370 2040 2040 0
12 574540 7360 7360 0
13 57+450 6440 6440 0
14 61+560 4200 4200 0
15 62+640 720 720 0
16 62+800 20900 20900 0
i7 674370 5040 5040 0

646270 906577.74| 260307.74 598270 48000

The project has provision of seven dumping zone in our agreement out of which six was allotted to the
contractor. After the requirement of site two more dumping zone was allotted to the contractor at
revenue land by District Magistrete.Hence total 8 no. of dumping zones were allotted to the contractor
for muck dumping.in addition to those 8 no. of dumping zones Nine no. of dumping zone were arranged
by the contractor at various places whose protection work carried out by the contractor and used for
dumping. Now muck generated till date 906577.74 Cum and Utilized the muck 260307.74 Cum. Total
capacity of dumping zone is 646270 Cum now the balance Qty 48000 Cum.Now furter generated muck

may be dump at Dumping Zone 8 at Chainage 68+000.

TEAM LEADER

TECHNICAL CONSULTANCY SERVICES
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fqaa— Rehabilitation and up prodation of 2 lane with pavad shoulded from existing
¥m. 172.900 to Km. 19- 150 (Design Ch. Km. 49.300 1o 70.300) on Dharasy t¢
Yamunotri Road of tiF-132 {Old NH-g4a) in the state of Uttarakhand under £P(
made under improvement 16 1H-134(01d NH-94) in the state of Uttarakhane
under [PC mode under imprevement 1o HH connoctivity to  rardham
Gt FieTm W ST yETEs 5 qIE® T Guologica

2 I
pet : s b e
Rt ST ES R T T O S PR LR i 4 =

Investigation 390 E0TIDHIT0

(,‘!,E,f} f’"T_] : J»’.}'{U]

S EH A £ 13 4 B0 1 DS s e B e

4 T N oo Tt o 1 Al L vl o P .2 4
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Phone & Fax:- 01375-224426

"""""" AT A1 avs, dofofo, T (Sar@eh) | ‘%;)

OFFICE OF THE EXECUTIVE ENCGINEER, N.H DIVISION, P.W.D.
BARKOT (UTTARKASHI) PIN- 249141

chsi(e-hltp://pwd.uk.gov.i'n E-Mail- cenhpwdbarkot@gmail.com
WHE~ & |0 /IRGH el =) /05/ 2021
Har ¥,
Shri Neeraj Aggarwal
DGM - Civil
THDC India Ltd
Rishikesh, Distt Dehradun.
fia- “Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172.900

to km. 194.150 (Design Chainage km. 49.300 to Km. 70.300) on- Dharasu to Yamunotri
Road of NH-134 (Old NH-94) in the state of Uttarakhand under EPC mode wnder

improvement to NH connectivity to Chardham " ﬁ"ﬁuﬂiﬂ—f{ ?Fﬂ-f & 7 HRT & ERA
TrEer &Y, e g § Geological Investigation &1 fAagad |

W= () T iR O S e, wee aRae vl qomnT WA R SRR,

AT B I FHET NH-134(01d NH-94)-UR-2017-18-5 17 Dt 23/06/202 )
(i) Team Leader (M/s Technical Consuliancy Services, In Association With P.K;Eng.inccrs)

@ T3 H0 TCS/BARKOT/2022/AE/360 Date. 16.05.2022 (o101 i He )
T A BRT & ARH raer &7 (RO T 62.150 N 62.200, 64.820 ¥ 64.900, 65.280 W 65.
380 TUT 69.150 W 69.350) T B wawr Al R &g FRATT 9F () F FA ¥ AUH 59
raierd & A W0 870,/ FRuM RAw 06,/07 /2021 ER @ Ty v @R 3 B A amd
gN S At -vaer Al @ dodosmo A wega A TR R e § sw
afa T g P anl d e e # shefaager @l w6 e srEr ¥
Geological Investigation {1 =1 3fYy omawa® 2| S @ 9 ¥ v st dwq e e
SRIH aﬁm"{\@m 87 o Topographical Survey T4 Geological mapp"in_g?ﬁ Data 9] 78T ® |

SNO Vulnerable laendslide Sites Chainage ! Length
l. Ch. 49.395 km t0 49.440 45 mt
2. Ch. 49.465 km t0 49.535 70 mt
3. Ch.53.160 km 10 53.320 . 160 mt
4, Ch. 33.445 km t0 53.500 55 mt
5. Ch. 53.670 km to 53.810 A 140 mt
0. Ch. 56.870 km to 57.133 _ 265 mt
7. Ch. 63.815 kin'to 63.340 25 mt
8. Ch. 65.890 km to 65.920 30 nut
9. Ch. 66.140 km {0 66.210 70 mt
10 Ch. 66.860 km to 67.020 160 mt
1] Ch. 68.005 km 1o 68.080 ' 75 mt

TA am{ffﬁ & w9 ¥ o & fF THDC India Ltd ) aftfer &5 3 wwifia 2
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Rehabilation and up gradation of 2 Lane with Paved Shoulder from Existing Km 172.900 to Km 194.150 (Design Chainage Km. 4
Yamunotri Road of NH-134 (Old NH-94) in the state of Uttarakhand Under EPC mode under improveme
Details of Chronic Zone :

nt to conn

Sl. No. NH No. Total Chainage Chronic Zone Chronic LATITUDE I LONGITUDE
Chronic (From - to) Treatement Zone
Zone Completed | Treatement
in progress
1 Rehabilitation and upgradation to 2- 15 62+150 to 62+220 No No 30° 50" 45.2921" 78° 16' 39.5826"
lane with paved shoulder . .

2 configuration from existing km 172.90 64+820 to 64+900 No No 30° 51° 34.7987"

. . . 8 g8° il . "

to km 194.150(Design chainage 49.30 287 78°17' 14.2854
3 to 70.30 y on NH94(134) 65+250 to 65+380 No No 30° 51' 35.3950" | 78° 17 15.3701"
4 69+085 to 69+345 No No 30° 52' 35.2569" 78° 18' 22.7631"
5 49+ 395 to 49.440 No No 30°47'38.4575" | 78° 14’ 21.3340"
6 49.465 to 49.535 No No 30°47'39.8549" { 78° 14’ 18.7475"
7 53.160 to 53.320 No No 30°48' 19.5150" | 78°13' 23.329ﬂ
8 53.445 t0 53.520 No No 30° 48' 28.4748" 78° 13' 17.0880"
9 _ 53.670 to 53.810 No No 30°48'33.4379" | 78°13' 14.0370"
10 56.870 to 57.135 No No 30°49'11.4243" | 78°14' 20.5140"
11 63.815 to 63.840 No No 30° 51' 18.8008" 78° 17 12.2042"
12 65.840 to 65.920 No No 30° 51' 34,7287 78° 17' 14.2854"
13 66.140 to 66.210 No No 30°51'44.8451" | 78°17'39.1973"
14 66.860 to 67.020 No No 30°52'05.1435" | 78° 17" 52.9476"
15 68.005 to 68.080 No No 30°52'29.0935" | 78° 18' 09.4628" |
Total{NH-94) 15

sites) in this project. Of those 15 Chronic zones 4 no of chronic zones DPR prepared by THDC.Authority Engir
W3ted 06.04.2022. The Authority observed those and forwarded to the contractor.The contractor was asked
#tad Byuthority Engineer on letter no. TCS/BARKOT/2022/AE/360 Dated 16.05.2022 and asked for their DPI

o
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PAN AAEFTGGOZP GST NO. 05AAEFT6602P1ZW

YTECHNICAL CONSULTANCY SERVICES

An 150 9001-2015 Certified Company for consultancy

EMPANELLED WITH- MINISTRY OF ROAD TRANSPORT & BIGHWAYS, CPWD, PWD, UPAVP, RWD, BRIDCUL, JOCL AND RLDA

Branch Office: C/0 Mr, Shivraj Singh Rawat, Near Rawat Shattering Store Tilari Road, Barkot, Distt. Uttarkashi-249141
Regd. Office : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001
Tel: 0135-2720017, 09997093347 Fax:0135-2720018 E-Mail: tcsdoon@yahoo.com, tesdoon@gniail.com

Ref: - TCS/BARKOT/2021/AE/246 : Date 16.07.2021

To,

A

The Project Manager

J.S.P. Projects Pvt. Ltd.
Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141

Subject: - Rehabllitation and up gradation of 2 lane with.paved shoulder from existing km. 172.500
to km. 194.150 (Design Chainage km. 49.300 to km. 70.300) on Dharasu to Yamunotri Road of
NH-134 (Old NH- 94) In the state of Uttarakhand under EPC mode under improvement to NH

connectivity to Chardham. Reg: - “Sinking Zone”,

Dear Sir,

This has reference to above refered letter vide which you have requested. submit -preliminary
report through design director under clause 13,2:2 for our review for the following sinking zone:-

1. From Ch. 66+350 to Ch.66+450
2. From Ch. 68+100 to Ch.68+200
3. From Ch. 68+750 to Ch.68+850
4. At Ch. 50+830
5. At Ch. 55+130

The report of the design director duly approved by proof consultant is still pending and you have
carried out the job at Ch. 68+750 to Ch.68+850 by valley side protection i.e. Retaining Wall over-
plum work, The carriage way of the protection again sirking and your retaining wall damaged. The
work carried out by you has your own risk and discretion.

At Ch, 66+350 to Ch. 66+450 you have carried out plum work over Gabion Wall witheut report of
design director and proof consultant.

At.Ch, 68+160 to Ch. 68+200 where you have again protected valley side plum over Retaining Wall
without report of design director.

The project is in EPC mode, with DLP period four year. You are requested to submit report of design
director duly approved by proof consultant to proof consistency of work.

This is for your information and immediately necessary action please.

Thanking you.
Yours faithfully
For Techaica! consultancy servi

/4
%Qs“ /

Team Leader {! o

®
1. Superintending Engmeeg
2. Executive Engineer a ®
3. Asst. Engineer o
O

_?nral &'fm v :m';\& unAaster Planping and Preparation of DPR for Building, Highways Brldgcc&

We Provide Services In ficld.of Projoct Managum;?\hcﬁ"
Infrastructure related Projects, Topographic, Traftic & % can@uj Sunug M.m Dlpm/'ltuvn Soll/ G{,-mahmr:al & Geological Investigation &

Studies, Civil Consteuction, Materfa) Testing, Non Destructi
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PAN AAEFTG602P GST NO. 05AAEFT6602P 1ZW

TYTECHNICAL CONSULTANCY SERVICES

An 150 9004-2015 Certified Company for consultancy
EMPANELLED WITH- MINISTRY OF ROAD TRANSPORT & HIGHWAYS, CPWD, PWD, HPAVE, RWD, BRIDCUL, 10CL ARD RLDIA
Branch Office: C/0 Mr, th aj Singh Rawat, Near Rawat Shattering Stare Tilari Road, Barkot, Distt. Urtarkashi-249141

_ Regd. Office : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001

Tel: 0135-2720017, 09997003347 Fax:0135-27200 1.8 E-Mail: tesdoon@yahoo.com, tesdoon@gnyail.com

Ref: - TCS/BARKOT/2020/AE/167 " Date 03.10.2020

To,

.

The Project Manager

1.5.P, Projects Pvt. Ltd.
Nandgaon, Barkot, PO-Gangani,
Uttarkashi-249141

‘Subject: - Rehabilitation and up gradation of 2 lane with paved shoulder from existing ken. 172.900
t6 km. 194.150 {Design Chainage km. 49.300 to km. 70.300) on Dharasu to Yamunotri Road of NH-
134 (Old NH- 94} in the state of Uttarakhand under EPC mode under improvement t©@ NH

connectivity to Chardham. Reg: “Sinking Zone”.

Ref: - Our letter no, 1. TCS/BARKOT/2020/AE/21 dated 18.06.2019
2. TCS/BARKOT/2020/AE/38 dated 22.08.2019

. TC5/BARKOT/2020/AE/53 dated 18.09.2019

. TCS/BARKOT/2020/AE/54 dated 19.09.2019

. TCS/BARKOT/2020/AE/81 dated 16.01.2020

. TCS/BARKOT/2020/AE/97 dated 13.05.2020

. TCS/BARKOT/2020/AE/123 dated 25.06.2020

. TCS/BARKOT/2020/AE/144 dated 03.10.2020

15p/34/Barkot/345 Dated 02.04.2019

. JsP/34/Barkot/254 Dated 08.04.2019

.ISp/134/HO/38 Dated 15.07,2019

. 1SP/134/H0/107 Dated 13.09.2019

. JSP/Barkot/381 Dated 18.08.2019

Your Jetter no.

m.waHcc\rmU\Js-w

vigar Sir,
This has reference to above refered letter vide which you are instructed to submit proposal of
siriking zone under clause 13.2.2 of the following sinking zone.,

n

i. From Ch. 66+350 to 6644150
2. From Ch. 68+100 to 65+200
3 Frorn Ch, 68+750ta 68+850
A, AtCh 304‘%30

':‘F ----- N‘n '!(:I
,zf,:"‘ ho] { 24U
o ) ¥
Y A L - , . e N >
/;" T LtRe gnling inbtabove zone is still continuing. I any mishappening for delay submission of the
rs
/i !’ vould be held responsible
4
‘,S!"’;&"'"” Pffomi sgml] ) { the dbpuesmme,
4 ;. AT T o 3.2.2 rourrmwo the a
k| 1 Age¥esiy N ) S ted to submit report under clause 13.2.2 fo v ;"“Q\HaUL.,f‘,Q
Yo ol ‘vﬁ sisttularkashi ] A
N RIS/ 4 ~
\,.\AL ) "'n.-e“‘“ '(\‘})f 3 .E
and Pnpn.\tu 1 of PR far Boilding, | 6’7‘“‘-’ Bridges

' ’lﬂ Pr'}y.,w‘ Sopraphic, Traffic & Sotio Eeonomic & Eugineering survey,
Site Supervision and Third Pacty Quality Avswranee.

Studics, uvlf"v;n"‘rrmmm‘ weral Testing, Mon Destroutive Testing,

= "‘? > J‘/
lfesdi{leldof Ut Management, Architectural & Structural Desigi, Master Planuing
W dy c@l % 'ﬂ 1 , sap Digitization, Soil/ Geatechnical & Ge n]nmL \{‘T\l‘)ﬂl{‘ﬁ}ﬁfﬁ&}r/
\m /
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This is for your information and immediately necessary action please.

Thanking you
Yours faithfully

For Technical Lonsultan xg—varyxce

Team Leader
€C: 1.Superintendent Engimed; e
2. Executive Engincer
3. Asst. Engineer- 1
4. Asst. Engineer- 2

L TT T

o
L.oF Y

AL

,\/‘4’0
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SAPARELLED WITH- h SNISTRY OF ROAD TRANSPORT & HIG e
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Singh Rawat, Near B
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Ropmm—————— e S

Ref: - TCS/BARKO"!/ZOZO/A[/IM © Date 21.08.2020

s e

To,
.~
The Project Manager
J.S.P. Projects Pvt. Ltd.
-Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141

Subject: - Rehabilitation.and up gradation of 2 lane with paved «houlder fmm exhtmg km. 172.900
to km. 194,150 (Dmugn Chainage km. 49.300 to  km. 70.300) on Dharesu to Yamunotri Road of NH-
]34 (Old NH- 94) in the state of Uualakhand under EPC mode under lmprovement to NH
connectivity. to Chardham. Reg: “Sinking Zone”. :

Ref: - Our letter no. 1. TCS/BARKOT/2020/AE/21 dated 18.06.2019
2. TCS/BARKOT/2020/AE/38 dated 22.08.2019
3. TCS/BARKOT/2020/AE/53 doted 18.09.2019
4. TCS/BARKOT/2020/AE/54 dated 19.09.2019
5. TCS/BARKOT/2020/AE/81 dated 16.01.2020
6. TCS/BARKOT/2020/AE/97 dated 13.05.2020
7. TCS/BARKOT/2020/AE/123 dated 25.06.2020

Yourletter no. 1 )5P/34/Barkot/345 Dated 02.04.2019
2
3
72!
5

P

. JSP/38/Barkot/245 Dated 08.04.2019
LISP/134/H0/38 Dated 15.07.2019

4. JSP/134/H0O/107 Dated 13.09.2019
.1SP/Barkot/381 Dated 18.09.2019

Dear Sir,

This has reference to your letter under reference no. 05 vide which you have requested 'for
withdrawal of sinking zone at Ch. 664350 to 66+450 and Ch. 68+100 to 684200, In this regard,
alttention is drawn Lo our letter under reference no. 06 vide which you are requested to submit

proposal under clause 13.2.2 for the below mentioned Chainage's of sinking zone.

1. From Ch. 66+350 to ()(M»u 50

2. From Ch, 68+100 to 684200

3. From Ch. 684750 to 68+850

4. Ar Ch, 50+830

5. At Ch. 55+130

eference no. 05 where in you have withdrawn
00. S0 please submit proposal of other Three

by

s e T e

] ﬁxlrsni Proparation of N% fon il
: .. Y Gealngioed by

\l nt"u oA b
) ) . " H
M sy N S,
We Provide ')ll'\!L(“\jH fiold of Project Managee ”']{\Hw(‘lﬁm’;aw v ‘R;i:- BN Digitization, Sollf G sotechuival & 6
. 1% B AT gV NS b
Fapogia phae, Tratiic & SHEAET Ff ey tniliy Avsirancd
infractrcture related Projects, Tapag i Nt Jaae ) Mm arty Uiilind &
Studies Crvit Construgtion, b-'i:muﬂ esting, Bon Pesb .-.)“ PSSk EsT I’ -
Q
L) S ase® 4k £
]’ L ‘\_‘.; 4
LOF




o= DAN AARFT6602P GST NO. (?SI\AFF'I'GGOZP'I'ZVV

7T TECHNICAL CONSULTANCY SERVICES

AniSo 9001 - '() 5 Certified Company for consultancy , .
SPORT & HIGHWAYS, 2PWD, P 0, UPAVE, RWD. BRIDUUE, J0CL AND REDA -

(ARS

b, Near Rawal Shattering Store Tilari Road, Barkot, Distt. Uttarkashi- 'r‘rlﬂ'l-i] :

q;-x % 4
\-m.(

EMPANELLED WIETH- MINISTRY
Branch Office: C/0 Mr. Shivia] Singh Raw
Regd. ()fhce : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001

Tel: 0135-2720017, 09997093247 Fax:0135-2720018 E-Mail: (uwioonu‘vahum:)m tr';-,door_(,adgku.nlwm

Ref: - TCS/BARKQT/2020/AE/123 ' Date 25.06.2020

To,

The Project Manager

J.5.P, Projects Pvt. Ltd.
Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141

Subject: - Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172. 900
to km. 194.150 (Design Chainage km. 49.300 to km 70.300) on Dharasu to Yamunotri Road of NH-
134 (Old NH- 94) in the state of Uttarakhand under EPC mode under nmprovement to NH:"
- connectivity to Chardham. Reg: “Sinking Zone at 1. From Ch. 66+350 to 66+450 2. From Ch -68+100 to
68+200, 3. From Ch. 68+750 to 68+850,4. At Ch. 50+830, 5. At Ch. 55+130".

Ref. - 1, Our Letter-No. TCS/BARKOT/2019/AE/21 Doted 18.06.2019
2. Our Letter No. TCS/BARKQT/2019/AE/38 Dated 22.08.2019
3. Our Letter No. TCS/BARKOT/2019/AE/53 Dated 18.09.2019
4. Our Letter No, TCS/BARKOT/2019/A€E/81 Dated 16.01,2020
5. Our Letter No, TCS/BARKOT/2020/AE/97 Date 13.05.2020
6. Letter from Authority (7) 1007 Dated 12.09.2019
Y .

#."

Dear Sir,

This has reference to above letters for § Nos of Sinking Zone. Detail of which are under -

1. From Ch. 664350 to 66+450

2. From Ch.68+100 to 68+200

3, From Ch. 68+750t0 68+850

4. At Ch, 50+830,

5.AtCh.55+¢130

In this regard Change of Scope notice under clause 13.2.1 was already issued to you. Proposal
under clause 13.2.2 still not submitted by you after several reminder. Rainy reason is about to
begin sinking is still continue on the above Chainage’s, any mishappening due to delay submission
of proposal them you would be held responsible for that.

You are further instructed to expedite the madtter and submitted report under clause 13.2.2.
This is for your information and immediately necessary action please

Thanking you
Yours faithfully
For Technical Consultancy Services

g4 (‘.qu—(
Team Leager : /
CC; 1.Superintendent Engincer

2. Executive Engineer e:‘
3, Asst, Engineer- 1 )
4. Asst. Engineer- 2 i,\
f,’tﬁgflt!wﬁ:,u”f%:
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"PAN AAEFT6602P

A TECHNICAL CONSULTANCY SERVICES

An 180 8001-2015 Certified Company for consultancy
EMPANELLED WITH- MINISTIY OF ROGAD TRANSPORT & HIGHWAYS, CYWD, PWD, UPAVE, RWD, BRIDCUL, 1OCL AND RfDA
Branch Office: C/0 Mr. Shivraj Singh Rawat, Near Rawat Shattering Store Tilari Road, Barket, Distt. Uttarkashi-249141

Regd Ofﬁce 1 14-C, Arawalj Ei‘!(‘f’—’vc, G"V‘S Road, Dehradun- 248001

Tel: 0135-2720017, 00997093347 Fax:0135-2720018 E-Mail: tesdoon@yahoo.com, tesdoon@gmail.com

GST NO. 0SAAEFT6602P1ZW

Ref: - TCS/BARKOT/2020/AE/97 Date 13.05.2020

To,

The Project Manager

J.S.P. Pyt Ltd,

Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141

Subject: - Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172 900
to km. 194.150 (Design Chainage km. 49.300 to km. 70. 300) on Dharasu to Yamunotri Road of NH-
134 (Old NH- 94) in the state of Uttarakhand under EPC mode under- |mprovement to NH
connectivity to' Chardharm, Reg: "Sinking Zone at 1. From Ch. 66+350 to 66+450, 2. From
Ch.68+100 to 68+200, 3. From Ch. 684750 to 68+850, 4. At Ch. 50+830, 5. At Ch. 55+130”. :

Ref: - 1. Our Letter No.1 TCS/BARKOT/2019/AE/21 Dated 18.06.2019
2. Our Letter No.2 TCS/BARKOT/2019/AE/38 Dated 22.08.2019
3. Our Letter No.3 TCS/BARKOT/2019/AE/53 Dated 18.09.2019
4. Our Letter No. 4 TCS/BARKOT/2019/AE/81 Dated 16.01.2020
',,5 Letter from Authority (7) 1007 Dated 12.09.2019

Dear Sir,

This has reference to above cited letter i.e. for sinking zone at Ch, 66 + 330 to 66+450 and 68+100 -
to 68+200. In this regard change of scope notice under clause 13.2.1 was issued to you vide our
above refer letter. Proposal under clause 13.2.2 still not submitted by you. Monsoon season yet to
come, ahy mishappening due to delay submission of proposal, you would be held responsible for

that.

Further above refer changes from 3 to 5 where we observed sinking zone. In this regard under
clause 13.2.1 it was agreed by the competent Authority that the change of scope is necessary and
conveys to you by this letter that the change of scope notice. You are instructed to send proposal
under clause 13.2.2 so that the authority may able to issue an order (The “Change of scope order).

This is for your information and immediately necessary action please.
Thanking you

Yours faithfully

For Technical Consultaicy Services

X J &t“'

Team Leader

CC: 1. Executive Engineer
2. Asst. Engineer- 1
3 Asst, Engineer- 2

We Provide Services In field nf Profect Management, m't r&uhi arﬂ'sr T u}: TRt e Jn Hng and H;;\Ln ation ot Dl! 1 Jm‘ E;:u(!lha\l;:“l‘ﬂ"‘n‘v:\x':(iz I‘l:'}::.‘n\f
nfrastracture related Prajects, Topographic, Traffic & ‘*4‘ o T-'connm' t“*'?'ﬁ\mz"\q‘ Vdregy, M,n D m‘mtl/(l‘ou Soil/ Geatechnica eologle

ervi \} 'ty Quality Assurance.
Studies, Civil Construction, Materiu) Testing, Non De mu\r 1:u.|’1-|: .n rpﬂ)li,:'j J‘;j_) Qualit
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PAN AAEFT6602P GST NO. OSAA[‘FI‘66()7PIZW

i TECHNICAL CONSULTANCY SERVHCES

Anis@ 9001 2015 Certified Company for consultancy
EMPANELLED WITH- MINISTRY OF l\(l\l) TRANSPORT & HIGHRWAYS, CPWL, PWD, URAVE, RWD, BRIDCUL, 1OCL AND RL DA
Branch Office: C/0 My Shivraj Singh Rawat, Near Rawat Shattering Store Tilari Road, Baykot, Distt. Uttarkashi-249141

Regd. Office : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001 -

Tel: 0135- 272001/ 09997093347 Fax:0135-2720018 E-Mail: tesdoon@yahoo.com, tCSdﬂOll(benml] com

Ref: - TCS/BARKOT/2020/AE/81 Date 16.01.2020

To,

13

The Project Manager

J.S.P. Pyt Ltd.

Nandgaon, Barkot, PO-Gangani,
“Uttarkashi -249141

Subject: - Rehabmtatbon and up gradation of 2 lane with paved shoulder from existing km. 172.900 to km

194.150 (DeSlgn Chainage km. 49.300 to km. 70.300) on Dharasu to Yamunotri Road of NH- 134 (Old MH- 94)
inthe state of Uttarakhand under EPC mode under |mpr0vement to NH connectxvnty to Chardham. Reg

“protection of Sinking Zone.”
4Kind Attric~ Althorized ‘representative

" Ref No: - Your letter No. 1. JSP/34/BARKOT/345 Dated 02-04-2019
‘ Your letterNo 2. JSP/34/BARKOT/254 Dated 08-04-2019
our fetterNo 3. TCS'/BARKOT/ZOlQ/AE/Zl Dated 18.06.2019
Our letter No.4 TCS/BARKOT/2019/AE/38 Dated 22.08.2019

Thisthas reference to above cited letters, for protection of sinking Zone at Ch. 66+330 to 66+450
and 68+100 to 68+200. In this regard proposal under clause 13.2.1 still not submitted by you.

You are further instructed to send the praposal as early as possible. .

Thanking and assuring you of our hest services at all times.

Thanking you,

Yours faithfully - | M/-’ Mo
ForTechnicalConsultancyServiées _ L > C?(“fl/

P{» v
o

Team Leader

3 o A ﬂ,'
Y Reg.Ne, 86 i [;

& ol
\\‘ - \Ltk.f.ufm'kcs,h S 4
N\ O

We Provide Scwlu:s In feld of Project Management, Architectural & Snuctural Design, Mastal Planping and Prepairation.ol DR for Building, Highwa x\;Brld,c &
Infrastructure related Projects, Topopraphic, Traffic & Sosia Ecomomic & Enginvering Survey, Majr Digitization, S$nil/ Geotechmieal & Geolopleal Tavestigation &

Studies, Civil Construction, Matertal Testing, Non Destructive Testing, Site Sipe rylsiamand Third Pacty Quality Assurapce.
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PAN AAEFT6602P GSENO. 05AAEFT6602P1ZW

=TECHNICAL CONSULTANCY SERVICES

An 150 9001-2015 Certified Company for consultancy
lMP/\NI LLED WITH- MINISTRY OF ROADNTRANSPORT & HIGHWAYS, CPWD, PWI1L, UPAVP, RWD, BRIDCUL, 10GCL l\Nb RLDA
Branch Office: /0 Mr, Shivraj Singh Rawat, Near Rawat Shattering Store Tilari Road, Barkot, Distt Urtarkashi-249141

Regd. Office : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001
T.d: 0135-2720017, 09997093347 Fax:0135-2720018 E-Mail: tesdoon@yahoe.com, tesdoon@gmail.com

Ref: - TCS/BARKOT/2019/AE/54 Déte 1'9.09,.2.019

To,

The Proje;:t Manager

1.5.P. Pyt Ltd.

Nandgaon, Barkot, PO-Gangani,

‘Uttarkashi -249141

Subject: - Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172.900
to km. 194.150 (Design Chainage KM. 49.300 to km. 70.300) on dharasu to yamunotri Road of NH- .
134 (Old NH- 94) in the state of Uttarakhand under EPC mode under improvement to ‘NH
connectivity to Chardham. Reg. “Change of Scope of Protection Work”

Ref: - Your Letter No. {1) J5P/134/H0O/106 dated 13,09.2019

Dear Sir,

This.has reference to your above refered letter vide which you have menition that extra protectidn '
work was carried out by you to make the approach of routes and also requesting to consider in

Change of Scope.
In this regard you are instructed to send proposal with the relevant detail like which Changes the
work are require, type of work, what Is in over scope and propose work to be done, letter of Gram

Panchayat etc. according to clause 13.1.3.
Above relevant detail send to us ot the earliest so that we may be able to pursued to competent
Authority according to clause 13.2 of CA.

This is for your information and immediately necessary action please.

Thanking you ' '
Your faithfully W
UQ"( l7
W

For Technical consultancy services

e
Team Leader
CC: 1. Executive Engineer
2. Asst. Engineer- 1
3. Asst. Engineer- 2

Highways Bridges &
ogical Investigation &

We Provide Services In ficld of Pr u]cu Management, Avchitectural & Sor nm ral lJc Tor, g and Prepavation of DPR For Lml.
Tnfrastruciare related Projects, lopomwhlc Traffic & Socio Economic & Englneering Survey. '»h; Dilgitizatian, ‘sm}/’ (‘( otechnical & Ge
Studies, Civil Construction, Material Testing, Non Destructive Testing, Si tf ‘mpc rvision and Third Pas

ty Quality Assuras
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T EQHNE CAL CONSULTANCY SERVICES

An IS0 9001-2015 Certified Company Jor consultancy

EMPANELLED WITH: MINISTRY OF ROAD TRANSPORT 'nrnv.?\"x CPWD, PWD, UPAVP, RWD, BRIGCUL, 16CL AND RLDA
Branch Office: €70 Mr. Shivraj Singh Ry

wat, Near Raw \’ Shattering Store Tilaci Road, Barket, Distt. U(LJ"(’ 1shi-249141

Regd. Office : 14-C, Arawah Fncidve, GMS Road, Dehradun- 248001

Tel 0135-2720017, 09997093347 Fax:0135-2720018 E-Mail: tcsdopn@yahoo.com, tesdoon@gmail.com

Ref: - TCS/BARKOT/201-9/AE/53 - Date 18.09.2019

To, *

The Project Manager
J.5.P. Pyt Ltd.

‘Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141 ‘

- Subject: - Rehabilitation and up gradation of 2 lane with péved Shou'lde"r frdm éxiétihg krﬁ 172. 900.
to km. 194.150 (Desxgn Chainage KM. 49.300to km. 70.300) oh dharasu to yamunotn Road of NH-
134 {Old NH- 94) in the state of Uttarakhand under EPC moc,e ~under |mp:o»ement to NH
.‘connect«wty to Chardham. Reg. “ Change of Scope ”

Ref: - Your Letter No. {1) JSP/34/ BARKOT/345 dated 02.04.2019 SRR ar
Your Letter No. (2) JSP/34/BARKOT/254 dated 08.04.2019 AL ey ’
Your Lettér No. {3}JSP/134/H0/38 dated 15.07.2019 . i
Your Letter No. (4) JSP/134/H0/107 dated 13.09.2019
Our Letter No. (5) TCS/BARKQT/2019/AE/021 dated 18,06.2019
* Our Letter No. (6)TCS/BARKOT/2019/AE/38 dated 22.08.2019
Letter from Authrity (7) 1007 dated 12.09.2019

Dear Sir,

This has reference to above refered letters and also letter of Executive Engineer under reference (7). :

In this regard for protection of sinking zone at Ch. 66+330 to 66+450 and 68+10(5 to 684200 ‘you are
instructed to send proposal under clause 13.2.2, 13.2.3 so that the Authority may be able te lssun anorder
(The “change of scape order”) i

lnsp:te of fact that sending proposal under clause 13.2.2 & 13.2.3 you havo 5endmg rcmsr\d-,r whlch is not
require. You are again requesting you to send proposal as mention in our earlier letter under referente (6).
With regard to requirement of 630 Mtr 60 mim die pipe PVC pipe Ime, the proposal s_en‘d:_‘to us L_mderi clauge

i

13.1 of change of scope so that we may be able to process separately,

This is for your information and imimediately necessary action please.

Thanking you : : : L & WH"‘/

Your falthfully

For Technical consultancy services /,;5 T
¢ » ¢ % G‘“ Y
i o 7Y, :
‘ %fw-‘ iy N/ BB s
Team Leader ' 7 >, ; i
CC:1. Executive Engineer { ‘- £
? i i : - 51 ¢¢¢ ¥ rb © R
§ ineer 5w @ ; Lty J &
- 2. Asst. Engineer-1 H oo f ¥ f ,
2 " L : o ‘ $ ney 8573 1 et
< + D@ 2 ~1 s Rgn,_j..-,u- #3o] : 2
3 o E'ngm‘eer : : X f:" “ Un@\ U\wn\?sr“ ¢ “ '.‘

rénd Prepacation of DPR fay Huilding Highways BiidgesS:

«)m LS n n h,;,(-w l fart Hutl Hig Brid,
E( ONOTR u LHLL: &m‘v Inzation, Soil/ GL m‘;rhmr:d & Geolopical Investigation &
ri\,\ mnf_unl hi '( i‘ ()u ality Af‘suun"(

~.

We Provide Services In fleld of Profect Manag nmm,; chited

Infeastructure refatell Projects, Topouraphic, Traffic ! ;
Studics, Civil Gon straction, Marerial Testing, Now Desteucive Test “l

pa"*venes



WLVPI (m":'h Se nire\ln ficld anruylct Minagrment, ‘Archite
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GST NO. 05AAEFT6602P1ZIW

An 150 9001-2015 Certified Company for consultancy
EMPANELLED WITH- MINISTRY QFROAD TRANSPORT & HIGHWAYS, CPWD, PWD, UPAVE, RWD, BRIDCUL, I0CL AND RLDA
Branch Olfice: C/0 Mr. Shivraj Singh Rawat, Near Rawat Shattering Store Tilari Road, Barkot, Distr. Uttarkashi-249141

Regd. Office : 14-C, Arawali Enclave, GMS Road, Dehradun- 248001

Ref: - TCS/BARKOT/2019/AE/38 3 Date 22.08.2019

. To,
- The Project Manager

J.S.P.-Pvt Ltd.
Nandgaon, Barkot, PO-Gangani,
Uttarkashi-249141

Subject: - Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172.900 to km..
194.150 {Design Chainage KM. 49.300 to km. 70.300) on dharasu to yamunotri. Road of NH- 134 (Old NH-
94).in the state of Uttarakhand under EPC mode under improvement to NH connectivity. to Chardham Reg:

"Protection of Sinking Zone.” :

Kind Attn: - Authorized representative

Ref No: - Your letter No. 1. JSP/34/BARIKOT/345 Dated — 02-04-2019 :

Your letter No 2. JSP/34/BARKOT/254 Dated — 08-04-2019
Our Ietter No 3. TCS/BARKOT/2019/AE/21 Dated ~ 18.06.2019

'Th|s has reference to above cited letters, vide which you have requested for protection of sinking

Zone at Ch. 66+330 to 66+450 and 68+100 to 68+200. In this regard under clause 13.2.1 it was
found by the competent Authority that the Change of scope is necessary and conveys you in the

‘meetings as mentioned in our above referred letter. You are also instructed to provide us detail

proposal together with preliminary documentation in support of: ‘
(a) The impact, if any, which the Change of Scope is likely ta have on the Project Campletion
Schedule if the works or services are required to be carried out during the Construction Period

and; _
{(b) The options for implementing the propased Change of Scope and the effect, if any, each such
option would have on the costs and time thereof, including the following details:

). . Break down of the quantities, unit rates and cost for dlﬂerent items of work;
. Proposed design for the Change of Scepe; and
. Proposed modifications, if any, to the Project Completion Schedule of the Project Highway.

For the avoidance of doubt, the Parties expressly agree that, subject to the provisions of clause
13.4.2, the Contract Price shall be increased or decreased as the case may be, on account of
Change of Scope. ' .

The same you have not submitted to us till date. You are fuither instructed to send proposal under

clause 13.2.1 as early as possible.
Thanking and assuring you of our best services at all times,

Thanking you /

Yours faithfully

'o(//(F’S

For Technical Cansultancy Servic
~ D

7/0
2 /

Team Leader
d i’sm f

7 0
A}au technical & Geological Investigation &
swfance

it
s ontt.\Juar’(asm .- W

Op~ “‘-“ ‘Y&(}

. Tel:0135-2720017, 09997093347 Fax:0135- -2720018 E-Mail: tesdoon@yahoo.com, tesdoon@gmail.com o bt 4

esfyy.

TTor Building, Aighways Bridges &~
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PAN AAEFT 2P GST ND. 0S5 AREFTECOEPTIW

\TECHNICAL CONSULTANCY SERVICES

An iSO 08120 FE fz‘sl.fwfffmn;mzf Fir petesmitancy
Hs.‘ﬁﬂ“)‘{l\ﬂ THE AN B ROAITH g G

& ULCE AN R :l-'a
TP tsa g 285 ’*H"

g Geineh Offiep: C40 S Shivr wpily Eaw B awar Shattering Sace Tday R, | : ¢
Regd. i)ﬁice : 14-C, Arawsali B welave, ;%‘z 5 Road m hz 'mhw MH{}Q"
Tol I ESAVA0LZ OUB0Z0NIRLT Tl 1 38 27200070 My teasionroEbya b Oodn. LosdenBii@pn it

Ref: - Tcszemxm/zmm 1021 Date 18.06.2019

To, :

The Project Manager

LS.P.PuLLId,
Nandgaon, Barkot, PO-Gangani,
Uttarkashi -249141

km.: iEM 150 (Desrgn Uxam%ge N\«*‘i 49, 300 to km 70. 30&) orn {Iharam to yan'wnom Rasd af Nﬂ :134
'(Gid NH- 4] in the state of Uttarakhand under EPC miode under improvement to NH conbectivity to
Chardham, Reg: “Protection of Sinking Zone,”

K Atns - Auih_nri.éed representative
Ref Mo 1. JSP/34/BARIKOT/345 Dated - 02-04-7017
2. ISP/34/BARKOT/254 Dated ~ 08042019

Dear Sir,

Thiig 15th reference to your dbove Ched letters, which m' you have reguested ?orp‘rétmion ﬁf'an%iwi fong, 'in
thils repard your attention iz drawn to the meeting of Barket ££ office and CE MORTH office at Behesdun on
07/06/2019; vide which you have instructed by the competent Authority that you have 1o examing the
prapesal theough your design difector and techrical team, Report of your direcior -smri ta us dor qur
determination as under clause 13.2 of CA The same yourhave not sublimated mx dme NGRS season qm :c_' o
came. In this regard any mwhammmg due to delay submission of the report, you wouid ke held resmmmte 3
foe that, You gre furthsr ing ruz*wd tosend proposs! under dawse 13,7 as esrly a5 pousible;

Thanking ym.s.' (
Yours faithfully M}Q\( Y

For Techmcal ctjggul:ancv services,

5l

Team I.eader

CC: 1. Executive Engineer
2. Asst Enginger-1
3. Asst.Engincer-2

\ Resa.N
X . 'st..Urtafkashi ’ w |
_ OL' by

ek T Q
; " Y w, O?M&$ :




o
Latitude: 30.862272"
Longitude: 78.289622
Elevation: 1470.14£3m
Accuracy: 3.2 m o)
Azimuth: 3572 (N)
Pitch: -49,8° (-14.4°)

Latifude: 30.863765
Longitude:78.29587
Elevation;1470.54;
Accuracy:4.4m’







(. St

PO S

g edine - \O
58 il

Phone & Fax:- 01375-224426

@ wrafeg oo el N\;
T e A ave, dofHofio, asee (Swwant) | =

OFFICEOFTHE EXECUTIVE ENGINEER, N.H DIVISION, P.W.D.
BARKOT (UTTARKASHI) PIN- 249141

Website-hittp://pwd.uk.gov.in E-Mail- cenhpwdbarkot@gmail.com
% = wilxaan".
A~ o /AREH feqmw —27/0%/ 2021

Hay ¥,

Shri Neeraj Aggarwal
DGM ~ Civil

THDC India Lid
Rishikesh, Distt Delradun.

faga- - “Rehabilitation and up gradation of 2 lane with paved shoulder from existing km. 172.900
to km. 194.150 (Design Chainage km. 49.300 to Km. 70.300) on Dharasu to Yamunotri
Road of NH-134 (Old NIH-94) in the state of Utiarakhand under EPC mode under

improvement 1o NH connectivity to Chardham ' ' Prtomeda il @ W e & SR
I &, f&e |ige A Geological Investigation w7 fawaas |
- () e afasn vl és sier), Wow uRag Ud NoTn HEIeR WRE WRAR,
TEUEA B TA FE NH-134(0fd NH-94)-UR-2017-18-517 Dt 23/06/2021

(it) Team Leader (M/s Technical Consultanicy Services, In Association With PLK. Enyncers)
T 9 0 TCS/BARKOT/2022/AE/360 Date. 16.05.2022 (orar uf werm)

IR fagas aftfa el @ ofwdda, ofen @ erY Suim ot Ronds el @
T W BT & SR YREeH 8% (SUIEA 9RO 62,150 ¥ 62.200, 64.820 W 64.900, 65.280 ¥ 65.
380 TUT 69.150 N 69.350) ST € N o, R g wwifd U3 () B R § amdl 59
Frofaa & v T e70/awu At 06 /07 /2021 BRI B war o R S & ¥ angd
g SRT affg e & @ SodiosRo o wRE @ T 21 gaa ¥ SuR
geffa o g B ar ¥ e e A efefemTeRr w4 il SueR Ry
Geolagical Investigation [ WF Ay Smawws €1 % @ ®A H av ff @@ s & &
v afeTd YT #F @ Topographical Survey T Geological mapping@? Data Suyer@l 8] §1

SN0 Vulnerable laendslide Sites Chiainage Length
L Ch. 49.395 km 0 49.440 AS ot
2. Ch. 49,465 km 10 49.535 70 mat
3. Ch. 53.160 km 10 53.320 160 mit
g, Ch. 53.445 km to 53.500 T Smc T
5. Cli. 53.670 km 10 53.810 T ome
G Ch.36870kmws7.35 | 265mt
7. Ch. 63.815 kin ta 63.840 7 A 25 ot
8. Ch. 65690 km to 65.920 | dowt
9. Ch 66140 kmw 66210 | 70mt
10 Ch 66860 km 10 67,020 | J60m
I Ch. 641005 km to 68.080 o TEm

B 3 o & B THDC India Lid o zr{ha & R wwdfnr @ W),
\Eﬁ’ Wiy s aftf feonda dval & wu ¥ ewui)\ /mf
FHYATE) Fe Gl |

\
&yy mﬁmﬂ s
k‘m apd wwe, @ofiofdo,

SR A \r\w,rzﬁ)
AOWTLLR.




U.O.No. 4@ /XXXVI-%%/Law Sec./ 2023-107/910/18-Environment

BEFORE THE NATIONAL GREEN TRIBUNAL,
NEW DELHI

ORIGINAL APPLICATION No. 494 OF 2022

SOBAN SINGH RANA Appellant(s)

Versus
ROSHAN LAL UNIYAL Respondent(s)

VAKALATNAMA

I/We State of Uttarakhand, the Respondent(s) of the above Appeal/Petition/
Reference do hereby appoint and retain Sri Rahul Verma, Advocate of the Supreme
Court to act and appear for me/us in the above matter and to conduct or defend the same
and to appear in all proceedings that may be taken in respect of any application connected
with the same or any decree or order passed therein, including proceedings in taxation and
application for Review, to file and obtain return of documents, to deposit and receive
money on my/our behalf in said matter and to represent me/us and to take all necessary
steps in the above matter. [/We agree, to ratify all acts done by the aforesaid Advocate in
pursuance of the authority.

Dated this the ez day of February, 2023.

ACCEPTED
TPohet Nupe — ;
~ M)
Mr.Ma, \ /@ % ,/
Additional Advocate General, : .
Supreme Court of India, (Mahesh ndra Kaushiwa)
49-Himalyan Apartment , Near Balko Market AddLﬁgﬁlé %i’cmz SM)
Patpergange Societies, Governmantiah Yitarakhand
New Delhi-110092 APPELLANTS/PRIUARIONIERS/RIBSPONDENTS
M.N.-09717706032, 09935063699 Government of Uttarakhand
E-ID-rahulverma9999@rediffmail.com
MEMO OF APPEARANCE

TO,

The Registrar,

National Green Tribunal,

New Delhi.
Sir,

Please enter my appearance in the above mentioned case on behalf of the Petitioner(s)/
Respondent(s).

Yours faithfully,

NP
g“]“ /
(Rahul Verma)

Advocate for the Petitioner(s)/
Respondent(s)/Appellant(s)
Additional Advocate General



